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sals to tbe ~spective governments for 
approval. Numerous programmes have 
been implemented since the Joint 
Commission started functioning. T.he 
more important are listed belo\v. 

Under the Sub-Commission on Eco-
nomic and Conunercial Affairs, dis-
cussions have been held on matters 
related to bilateral trade, develop-
ment pOlicies, and Indo-US Joint 
logy, double taxation treaty, multi-
lateral economic issues, Indian invest-
ment policies, and Indo-US Joint 
Ventures, which have proved useful 
to both sides. The US is India's big-
gest trading partner. Through this 
Sub-Commission We have been able 
to draw the att~ntion of the U.Sj 
authorities to certain major issues 
h'aving a bearing on our exports such 
as improvements, in the US GSP 
Scheme, liberalised quotas for ce.rtain 
items and the need for a liberal US 
import policy towards the develop-
ing world. A Joint Indo-US Business 
Council composed of representatives 
of A.merican and Indian Companies 
has been set up under the aegiS 01 this 
Sub-Commission in order to provide 
a regular channel for discussion of 
bilateral commercial, industrial and 
investment matters. 

The Sub-Commission on Education 
and Culture has instituted an Indo-
US Fellowship Programme under 
which around' 15 scholars are ex-
changed every year. There is also a 
programme for the exchange of five 
short-time visitors. The Sub-Com-
mission organises two major seminars 
annually On subjects of mutual inte-
rest. Some of the, other major pro-
grammes initiated by this Sub-Com-
mISSlon are regular exhibitions in 
India land the U.S.; exchange of 
musuem personnel; exchange of major 
exhibits of Indian' art and American 
modern art; exchange of individuals 
and groups in the performing and 
literary arts; and a films exchange 
programme .. 

The Sub-Commission on Science 
and 'I'achnology has promoted coopef-. 

rative research; projects, inter alia, in 
the following fields: 

Agriculture and' Water Resources; 
Environment and Natural Resources, 
Health; Meteorology, Materials and 
Electronics. Infonnatlonal Science 
Wild' Life and Habitats· Solar Acti-, 
vity related to Weather Phenomena; 
Oceanography; and Small lndus,trial 
Technology. 

With this Sub-Commission's efforts 
a memorandum of understanding Wag 
signed between India and the United 
States in 1978 as a result of which 
India will recei ve directly remote 
s~2nsing data from NASA's Landsat 
Satellite, which will be of help in 
providing information regarding 
India~s natural resources. 

The Sub-Commission on Agricul-
ture, which was set up last year, has 
also recently held its first meeting 
and has drawn up proposals for Indo_ 
US Cooperation in this field. 

Joint Commissions are intended to 
promote lnutually advantageous pro-
grammes. In the formulation of pro-
grammes, the Government Of lndia 
always keep in mind the objective of 
furthering our efforts at self-reliance 
rand improving the socio-economic 
conditions of OUr people. 

I.lOSS suffered due to Sabota,e 

3461. SHRI K. P. SINGH DEO: 
SHRI S. A. DORA! SEBAS-

TIAN': 
SHRI M. V. CHANDRA-

SHEKARA MURTHY: 
SHRI P. M. SYEED: 

Will the Minister of RAILW A YS 
be pleased to state: 

(a) whether Government haw 
assessed the loss suffered as a result 
of wide spread sabotage and destruc-
tion of railway property by the far-
mers in the Nasik Division of Central 
Railway; 
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(b) whether Government have con-
sidered the feasibitity of iml)osing 

,some collective levy as a token lcim" 
'bursement for the loss; :and 

(C) whether the agitators have 
declar'ed that their proposal to launch 
a 'guerrila war and if so, \vhat pre-
cautions are proposed to save rnHway 
track ana propert.v? 

THE DEPUTY 11INISTER IN THE 
MINISTRY OF RAILWAYS AND IN 
THE DEPARTMENT OF PAR-
LIAMENTARY AFFAIRS (SHRI 
MALLIKARJUN): (a) Yes. Loss to 
the extent of approximately Rs. 
5,37,00/- bas so far been assessed to 
have been suffered by Central Rail-
way due to the farmers' agitation. 

(b) This is for the State Govern-
nlent of Maharasht~ to decide. 

(C) No declaration of launching a 
guerilla war by the aiitators hns 
come to the notice of the RnH\':ny 
Administration. 

Howeve,l',. preventive measures like 
patrolling of track, posting of fixed 
pickets at important installations and 
strategic points by Police ana RPF' 
are being taken. 

strike Notice of Coehin Port stall' 
Association 

3462. PROF. P. J. KURIEN: Will 
the Minister of SHIPPING AND 
TRANSPORT be pleased to state.: 

(a) whether the Cochin Port Stall 
Association served a strike notice on 
the Cochin Port Trust recently; 

(b) if SO, the reasons therefor: 

(c) whether they have made any 
demand to implem'2nt the jtems al-
reoady agreed earlier; and · 

(d) if so, the steps taken to meet 
their demands? 

THE MINISTER O'F SHIPPING 
,AND TRANSPORT. (SHRI VlF!ER:EN-
DRA PATIL): (a) Yes, Sir on 5 .. 11-
1980. 

(b) 'ro press a ctXart~ o~, So d~
mands. 

(C) Yes, Sir. 

(d) As a result of conciliation pro-
ceedings, the uniOn agreed to desist 
fro.m 'the threat Of strike Port 'trust 
has already implemented ~ few (if ·the 
agreed items. In resPect of ·other 
agreed items, action win be taken by 
the Port 'rrust to hold bilate!ral dis-
cussions to 'expedite Implementation, 
a~ter the dispute regarding the mod a-
l'ity of discussions of such de:mands 
is settled. Port Trust is awaifi'ng ad-
vice of Regional Labour Commis-
sion-cr, Madras in this regard. 

Porierage Staff 01 Coohin POrt 

3463. PROF. p. J. KURIEN: Will 
the Minister of SHIPPING AND 
'f'RANSPORT be pleased to state: 

(a) whether it is 'a fact that the 
porterage staff of the Cochin Port 
went on strike tor 29 days; 

(b) whether any agreem'ent has 
been reached with striking unions; 

(C) if so, the details of the agree-
m-cnt; and 

(d) hoW far it is being imple-
mented'? 

'rH'E MINISTER OF SHI,PPING 
AND TRANSPORT (SMRI VEEREN-
DRA PATIL): (8) Yes, Sir from 
15-6-1980 to 18-7 1980 

(b) Yes, Sir. 

(C) D€tai1s of the ag,reement are 
cOntained in the attached sta~m.en't. 

(d) Item 2 of the agteemenit w·as 
subj ect to Governrnent'·s approval. 
The matter was examined by 'Gov-
'~rnment and it was decided that the 
Slpproval could 110t be accorded in 
view, inter a lia, of re;pereussions not 
only 'on otlier ca~egories oit work~rs 
at Cochin Port but also in dther 
Major Ports. As regards. item 3 of the 
'agreement, Pon .Aatniinisfratidn has 
not yet itnplemented it as :it felt that 




